
3258. SHRI V. N. SHARMA : 
Will the Minister of ENVIRON- 
MENT AND F O R B E  be pleased 
to state : 

(a)  whether the Government had 
imposed ban on the excavation of 
stonc from the land of Farests Depart- 
ment in Lalitpur. Uttar Ptadcsh due 
M enoironmcntal pollution: 

(b) if so. whether this has mulled 
in a h s  of revenue in addition to 
tbc thousands of pcople having been 
rrndcrd o b j k .  and 

(c) if so, tbt action taken by the 
Gov-t ill tbis regard? 
THE MMISlER OF STATE OF 

THE MIh7STRY OF W f R O N -  
MEN!' AND PORESTS (SHRI 
KAWU NATH) : (a) to (c) Detail- 
ed report has kcD called for from 
tbe Star GOM. of Unar Pra& and 
tBe samt will be laid on the Tabk of 
the Hottse. 

3259. DR. SUDHIR RAY : 
SHRFMATl OEETA MU- 

KHERJEE: 
win dK Miaistcr of HUMAN RE- 

SOURCE DEVELOPMENT k P ~ S -  
edto~ttrc: 

(a) WbCdlCt tbc Gavawmt have 
Ir*ujlbrA tbc CbaQoQadhynya Corn- 
m W d r  remmmdntion d t w ~ t b  
gmivsl of l ndh  EBaEItlon !kwkc: 
(bl am+ rbs(hw thc Oowtnment 

m l r l n r c a r r i V e d e t r a a c ~ ) n  
t)irnrtosr,d 

(c) if so, the derails thereof and 
if not, tbc re'asom thmfor? 

THE MINISTER OF HUMAN . 
RESOURCE DEVELOPMENT 
(SHRI ARJUN SINGH) : ( a )  Ycs. 
Sir. 

(b) and ( c )  Thc National Policy 
on Education ( 1986). inter-dia. 
envisaged establishment of the Indian 
Education Service as on All Indin 
Service. A Sub-Group of the Com- 
mittee on Manngcmnt of Edumtic)n 
set up by the Central Advisory Board 
of Education was constituted to for- 
mulate detailed pmpcmls in this 
behalf. However. it would rquirc 
futtber discussions and consultatitm~ 
with aU concerned to finalisc the 
~-1s. 

3260. SHRI C. SRINIVASAN : 
Will the Minister of HEALTH AND 
FAMILY WELFARE hc pleased to 
mtc : 

(a) whether the Ciwcrnment pro- 
pose ta establish an Avuwdic Rc- 
scar& Centre in Nilgiris/Ooty in 
Tamil Nadu to makc ubc of different 
kmds of fruits. leaves, roots, barlrs. 
etc. tbat naturally grow in the reginn: . 
and 

THE MINISTER OF WATE W 
THE MINISTRY OF HE4L.TH AND 
FAMILY WELFARE (SHRIMATI 
D. K. THARADEVI SIDDHAR- 
THAI : (a) No, !&. 

('b) The Ccnorl Cattdl tor RC- 
llsrtcbtnAytuvsbradlSiddha,Nm 
DabihmplMir&xlaqmrlmthc --- 
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out in tn i l  pockets of Nilgiris, Tarnil- 
d u .  Following Aprvedic Research 
Proiectp are already in operation in 
the State : 

(1 ) Dr. A. Lakshmipati Rescarch 
Centre for Ayurveda, Madras. 

(2) Literary Research Unit (Ayur- 
veda), VHS. Madras. 

_I 

(3  1 Capt. Srinivasmurthy Drug 
Research Institute for A?w- 
veda, Madras. 

In view of this. there is no p r o p 1  
to set up another Ayrvcdic Research 
Centre in Siltiris Khty  in Tamilnadu. 

3261. SHRl C. P. MUDALA 
GIRIYAPPA : Win the Minister of 
WELFARE be pleased to state : 

(a) whether the Gwemment arc 
aware of begging amongst Children: 

(b) if so, the steps proposed to be 
taken by the Government to tackle this 
problem; 

(c) whetha the Union Government 
have formulated any scheme to re- 
habilitate such children who fall prey 
to beggary. if so, the details thctcof: 
and 

(dl if not, mms t h m f  
THE MINISTER OF WELFARE 

(SHRI STTARAM KESRI) : (a1 Yes. 
Sir. 

(b) to (d) Then is no scheme 
exclusively for the welfare of w a r  
c h h .  The Juvcnilt Justice Act. 
1986 has ken enforced in the cauntrv. 
CxcePt in the' Sate of Jammu & 
KRshmir; rislPc 2nd October 1987. 

ddiDqacat juveniles the Act 
a* the pmtccticrn. 

- -- -- 

treatment, development and rehabili- 
tation of neglected juveniles includmg 
those who are found begging. 

[Translation] 

Amo8llt Suctiolwl for R q m b k d  
Cdolri of Karolbagh, Dthi 

3262. SHRI KALKA DAS : Will 
the Minister of URBAN DEWLOP- 
MENT bc pleased to state : 

(a ) thc amount recently sanctioned 
hy Dclhi Municipal Corpor&tion for 
stirting developmental works in 
rcylariscd colonies of Karolbagh 
areas: cdony-wise: and 

(b) the details of the developmen- 
tal works likely to be started in the 
current year alongwith the amount to 
be incurred thereon separately, cokmy- 
wise ? 

THE MINISTER OF STATE FOR 
URBAN DEVELOPWNT (SHRI 
31. ARUNACHALAM) : (a) and 
(b b The information is beiog collected 
and will be laid on the Table of the 
Sabha. . -  

3263. SHRI KASHIRAM RANA : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be p W  to 
state : 

(a) whether supply positicm of 
medicines for the patients who visit 
All India Institute of Medical Sciences 
and other Civernmtnt hospiu is not 
satisfactory: and 

(h) if so. the detairls of tfrt stqm. 
the Government ptoposc to t8k in 
this regard 3 




